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(c) It is estimated that the modemisat:ion 
programme will be implemented within 18 
to 24 months of placina orden for 
machinery. 

(d) A sum of RI. 7.90 lakhs has been 
advanced to the mill by the N.T.C. as 
margin money 0 naccount of working capi-
tal requiremenis. 

Encroachments on P &: T IancI Ia BIbar 
CIrcle 

*554. SHRI K. M. MADHUKAR: Will 
the Minister of COMMUNICATIONS be 
pleased to state : 

(a) the names of places in Bihar Circle 
md Patna Telephone District where en-
croachment on Posts and Telegrapbs De-
partmental lands bave taken place by nn-
authorised persons: 

(b) the area of land under encroachment 
by sucb unautborised persons; 

(c) wbether an M.L.A. and former Minis-
ter of Bihar is occupying P & T land at 
Kidwaipuri. Patna despite assurance by the 
former Minister of Communications to get 
the land vacated from him; and 

(d) wbether any action bas been taken 
by Government to get the nnauthorised 
occupants evicted and if so, the facts 
tbereof and if not, the rcasoas therefor? 

THE MINISTER OF COMMUNICA-
TIONS AND TOURISM AND crvn. 
AVIATION (SHRI RAJ BAHADUR): (a) 
(i) Bibar Cln:le: Tbe names of places 
wbere encroachment of land bas taken place 
are :-Jamsbedpur, Nawada, Kadirganj, 
Warsaliganj, Bettiab, LesIiganj, SnpauI, 
Kanauli Bazar, CbakuIia, Dboli, Darbbanga 
and Madbubani. 

(ii) Patna Telephone DWrJd: Kidwai-
puri, Patna. 

(b) (i) Bibar Clmde: 0.90 acres approA. 

(ii) Patna Telephone DIItrlc:t: 15960 
(.36 acres) sq. ft. approximately. 

(c) Yes Sir. 

(d) Case has been initiated to get all the 
unauthorised occupants evicted nnder tho 
Eviction of Unauthorised Occupants Act, 
1971. 

I&sue of Lkences for seUiDc up Oxygen 
PIaat 

·555. SHRI K. P. UNNIKRISHNAN: 
Will the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND TECH-
NOLOGY be pleased to state: 

(a) wbether Government are awaro that 
many of the licences issued for starting 
oxygen plants in the country during the 
last three years could not be utilised due 
to the non-availability of indigenons 
macbinery and difficulty in getting it im-
ported; and 

(b) if so, the steps taken by Government 
to allow them to import necessary machi-
nery to start these plants? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY (SHRI C. SUBRAMA-
NIAM): (a) and (b) Owing to a difficult 
foreign exchange position, Government 
bave allowed only limited imports of 
plants and machinery for urgent reqnire-
ments. Oxygen plants are now beina 
manufactured in the country. As sncb it 
is considered that additional requirements 
of oxygen should be met from indigenoua 
plants as a rule and imports allowed only 
in special circumstances. 
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